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HARYANA  GOVERNMENT  

ANIMAL HUSBANDRY & DAIRYING DEPARTMENT  

Notification 

The 19th November, 2015 

No. 6110-AH-4-2015/14897.—In exercise of the powers conferred by Section 4 of the Haryana Gau Seva 

Aayog Act, 2010, the Governor of Haryana is pleased to appoint of following Non Official Members of Haryana Gau 

Seva Aayog with immediate effect:- 

Sr. No.  Name & Address Designation 

1. Shri Bhani Ram Mangla, Ward No. 5, Village Punhana (Mewat) Chairman 

2. Shri Rishi Prakash Sharma S/o Shri Ram Chander, House No. 

485, Vikas Nagar, Bhiwani  

Vice Chairman  

(Volunteer Gau Sewak) 

3. Shri Om Singh Chauhan, Village Jatoli, Tehsil Pataudi (Gurgaon) Member 

(Volunteer Gau Sewak)  

4. Shri Ramji Lal Rawat S/o Shri Girdhari Lal Rawat, VPO Nangal 

Jat (Palwal) 

Member  

(Volunteer Gau Sewak) 

5. Shri Vidya Sagar Bagla R/o Ratia Member 

(Representative of Gaushala) 

6. Shri Prabhati Lal R/o Ujina  Member  

(Volunteer Gau Sewak) 

7. Shri Dayanand Tiwari R/o Mahindergarh Member  

(Volunteer Gau Sewak) 

8. Shri Ram Lal Bagri R/o Dabwali Member  

(Representative of Gaushala) 

Price : Rs. 5.00 (2739) 
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9. Shri Sharvan Bansal R/o Saffidon Member  

(Representative of Gaushala) 

10. Swami Parmanand R/o Jhajjar Member  

(Representative of Gaushala) 

11. Shri Rajesh Dhankhar, President, Gaushala, Farukh Nagar 

(Gurgaon) 

Member  

(Representative of Gaushala) 

12. Acharya Yogender R/o Rohtak Member  

(Representative of Gaushala) 

 

 VARINDER  SINGH  KUNDU, 

Chandigarh: Additional Chief Secretary to Government Haryana, 

The 19th November, 2015. Animal Husbandry & Dairying Department. 

 

HARYANA GOVERNMENT 

POWER DEPARTMENT 

Notification 

The 19th November, 2015 

No. 16/33/2015-4P.— 

1. Distribution Companies of Power Department have been purchasing various store articles in rotation i.e. if 

during one year an items was purchased by UHBVN, in the next year the same item is being purchased by DHBVN 

on behalf of itself as well as the other DISCOM. Further, the specification of the store items are changed by the 

respective DISCOM quite frequently. 

2. It has also been observed that pre-qualification conditions of various tenders as well as the NIT conditions 

are also changed very frequently. Observations have been made in this regard by High Powered Purchase Committee 

of the State that the NIT as well as the pre-qualification conditions adopted by Haryana Power Utilities (HPUs) are 

not standardized and in tune with the prevailing market conditions.  At times it is resulting into restriction of 

competition. Therefore, it is ordered as follows:- 

i. In order to streamline purchase of store articles in both the DISCOMs, it has been decided that both the 

DISCOMs will effect purchase of store articles in respect of both the utilities as per list given below:-  

Sr. No. DHBVN Sr. 

No. 

UHBVN 

1.  200 to 990  KVA DTs + 10 MVA Power 

T/Fs and above 

1.  25 to 100 KVA DTs 

2.  ACSR Conductors 2.  PATs & its accessories 

3.  HT  (11 KV ) XLPE U/G Cables 3.  LT  PVC Armoured & Un-armoured 4 Core 

cables of all sizes 

4.  HT  (11 KV ) XLPE U/G Cables  

accessories 

4.  LT  XLPE  AB  Cables of all sizes 

5.  HT  XLPE AB Cables 5.  LT  XLPE  AB  Cables of all sizes  accessories 

6.  HT  XLPE AB Cables  accessories 6.  11 KV VCBs 

7.  9  and 11 Meter poles 7.  GI wire 

8.  11 KV G.O.Switches all types 8.  GSS wire 

9.  Male female contacts 9.  Nuts & Bolts 

10.  Aluminium Thimbles 10.  33 KV CTs & PTs 
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11.  LT Brass rods & HT Brass rods 11.  33 KV pin insulators with pins. 

12.  HT connectors 12.  33 KV Top Hamper 

13.  LT CT consumer meters 13.  33 KV Isolators 

14.  LT CT DT meters 14.  33 KV isolators-cum-Earth switches 

15.  LT CTs 15.  33 KV LAs 

16.  MCBs for LT CT Operated meters 16.  33 kV Post Insulator 

17.  Single Phase Meters 17.  36 KV C&R Panels 

18.  MCBs for Single Phase meters (1-in-1 & 

4-in-1) 

18.  36 KV VCBs 

19.  CMRIs 19.  11 KV Top Hamper 

20.  2 Core PVC Cable 20.  DPC Al.wire and strips 

21.  3 Phase meters 21.  SE Aluminimum Wire 

22.  MCBs for 3 Phase meters 22.  LT Insulators 

23.  11KV CT/PT Metering cubicles 23.  Vacuum Interrupter 

24.  HT CT PT meters ( for consumer) 24.  Batteries along with battery chargers 

25.  HT CT PT Feeder meters 25.  LT fuse board 

26.  LT & HT Accuchecks 26.  11 KV Polymer Insulators with pins 

27.  Polycarbonate seals 27.  11 kV Polymer Disc Insulators & fittings of 

C&T and B&S type 

28.  Repair of 200 KVA & above DTs 

(CRGO core) 

28.  HV Detector 

29.  Repair of 25 to 100 KVA DTs 

(Amorphous core) 

29.  Meggers 

30.  - 30.  Power Analyzer 

31.  - 31.  Repair contract for 25 to 100 KVA DTs 

(CRGO core) 

32.  - 32.  Repair contract for Power T/Fs (all ratings) 

 This supersedes the existing practice of swapping of the items in UHBVN & DHBVN on yearly basis 

notified vide Office Order No. Ch-35/DSP-106/Vol.-XI dated 5.12.2008.   

ii. Both the DISCOMs will build thorough database and expertise for undertaking procurement of store articles 

allocated to them. They will obtain specifications adopted by utilities of other States as well as private utility 

in respect of articles to be procured by them.  Complete data base relating to each item will be created along 

with the historical data relating to purchase of those items by HPUs/DISCOMs. Based on the information so 

collected, revised specifications which are in accordance with the market trend and suites the requirement of 

DISCOMs, will be notified by the respective utility and hosted on the website of the HPUs. Thereafter, 

ordinarily there should be no change in the specification. However amendment in the specifications can be 

carried out with prior approval of Board of Directors after giving detailed reasons.  

 Without approval of BoDs, notified specifications of the articles cannot be changed.  

iii. Pre-qualification conditions of the manufacturers/suppliers of the store items will also be reviewed. 

Prescribed pre-qualification requirements and practices in private utilities and the utilities of other States will 

be examined thoroughly by the DISCOM concerned. If necessary suggestions from important suppliers will 

be obtained.   
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 Based on such a study and examination of facts, pre-qualification conditions for supply of each store articles 

will be revised, and hosted on the website on the HPUs.  No changes will be allowed thereafter except with 

prior approval of the BoDs with reasons.  

iv. Similar exercise should be done in respect of NIT conditions. It has been observed that some of the 

conditions restrict competition. All NIT conditions of each store item should be reviewed by the respective 

utility.  Thereafter, standard tender documents will be prepared in respect of each item and hosted on the 

website. No changes in the NIT conditions will be allowed without prior approval of BoD.  

v. Similar procedure will be followed in respect of turnkey projects.  

vi. All the stores will be fully computerized.  All receipts including serviceable as well as unserviceable articles, 

and releases from the stores, should be done through an automatic computer process so that precise 

availability of inventory items is known to all concerned at any point of time.  

 Above exercises should be completed within a period of three months.  MDs of DISCOMs will present 

progress in all these matters every months to the Government as well as to the respective BoDs in their meetings.  

  

RAJAN GUPTA, 

Additional Chief Secretary to Government Haryana, 

Power Department. 
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